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No. 2065] NEW DELHI, FRIDAY, MAY 9, 2025/VAISAKHA 19, 1947
HEF TRESH i TSHE AT
< faeeft, 9 wE, 2025

FAT. 2110(3).—Fex T qLHL, ST TSHE ATAHTH 1956 (1956 7 48) (& =a# =o+h
THET 3h ATATTAH Fgl TAT ) il 1T 3F T IT-8TT (1) BT T&T ATRAT HT TINT Fd g, Tg THTETH
2N ST & T o T TS Feea T Rrel ®§ W TSEE 1623 (AT § FFIAE, Teadred,
ATAZIT, AT & Sed gU Hed? H UA. UH. 27 UT HHF 2l ATl 2) & .47 128.800 & .=
142.028 T  -GUE & HHIIT (AT IHLU/TEE 9MeeT Aigd 2-eH/4-A FHT A1 (), AL, TawedT
3T TATAT % A1 TATS & (o0 ag G sruterd g ST |@ferd avie = sqaet § &ar @ g, vEy 9
T TSI T o SO ST9TT #hT IO FHAT g

Fre AT =Af<h, ST 3% G # Baas g, 3 Afaf=aw &t g 37 6t IT-am7 (1) F eI qarh
TATSI o TorT UHT IF o ITANT 92 TSI | TH ATSEAAT & TR Sl A & ShHE & 6 Fa< v
AT T T AT |

UHT TeI%h AT HeH TR, AT SUEUe ATl qoa e &l fofaq 9 7 w&qa af
ST 3 SOH A MUTT ATAHRIAT T STTUa 3T Feqw Triaam<r, o<l &r A g =9 7 37 BT
fafers T T g S FT AGEY T &Y U Sra At i qAare F TEr 967 UH S AT A 6
TET, TS e &l, F Teqm Ty raeds THe, A<l F0T AT af di H1 SAqaTd FT T AT
ST T BT |

3101 GI/2025 @)
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I AT T AT 3T T IT-ATT (2) F el qeqq Irrerrrr gr oFar wr #s ot sraer

o 2 |

TH ATEGAAT & AT A ATAT qH 6 L@ T (T A TAT TTHRT 6 3T wAAT |

IqASH B 3T IAHT Baag ARRAT g fArervr o ST ahar 2 |

ALIAT

TSTEITH 057 & ST orel § TEME TSHRT 1623 (AT | FTFARIE, Fealder, ATIEIT, JTael &l
STTEd U Hed ® UA. UH, 27 9¥ THH 2l ATdl 8) % (.57, 128.800 & .71, 142.028 7% * I-@vE %
fAmTor 3 forT sroie 7 ST ATt ST ATelT ST TR SToraT 6=t aigd g &1 "@terg feawor

[ =7 =19 TSteTe | et 7 T AR |
EATEY AT AT EAREA LY ENl T ATHA T ATHA
o TR ey || e

L1 2 L 3 | 4 | 5 | 6 |

[T T ATH: T |

[rier 7 AT |

1 [324 (=R [Ee e || 0.01 (2w 0.01]

2 326 [EER e o || 0.015 G| 0.015]

3 [327 (= [rar.ger || 0.04 ) 0.04]

4 [328 [EER [Er o || 0.156 (R 0.156]

5 1371 [IRE P || 0.01 @FR))| 0.01]

6 [372 (RS &R || 0.028 3R 0.028|

7 [374 (RS &R [ 0.013 GFm) 0.013]

[¥TTer T AT ToeIs X |

8 11656 [IREl Pt || 0.18 R 0.18]

9 l1657 [l Pt 0.1 EF=m )| 0.1]

[10 [1658 [sh =gt || 0.03 EFa)| 0.03]

[11 [1659 (=R e [ 007 &= 0.07]

12 11660 [l Pt | 0.15 @F)| 0.15|

13 11661 [l Pl | 0.08 ()| 0.08|

14 11662 [l Pl | 0.19 EF)| 0.19|

[15 [1663 [EED e [ 0.02 GF) 0.02]

[16 [1667 [Ersaa | [ 0.02 @7 0.02]

[17 [1669 s [aef qdm || 0.01 @R 0.01]

[18 [1670 s [aeef qdm || 0.03 @) 0.03

[19 [1674 [EER [T || 0.235 ()| 0.235]

[20 [1675 [Fsfr [eafedm ||| 0.22 G| 0.22]

21 [1735 [Fsh [=afm || 0.26 G| 0.26]

22 [1737 [sh et [ 0.0325 &) 0.0325]

[23 [1738 [ [refiadm || 0.075 &%) 0.075]

24 [1740 [sf [aeeh B || 0.03 G| 0.03

[25 [1750 [Ersaa |[erear [ 0.03 7)) 0.03|
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[26 [1757 [t e [ 0.09@ERm) 0.09]
[27 [1760 [Fsh [refiqdm || 0.095 (Faw )| 0.095]
28 11761 |IRE e o | 0.19 EFE)| 0.19|
29 11762 |IRE e o | 0.18 (EF)| 0.18]
130 11763 [IRE [FEfad || 0.03 @FeR))| 0.03]
[31 11773 [IREl [FEfade || 0.07 @FR))| 0.07|
32 |1774 [IRE [l ad || 0.05 @FR))| 0.05|
33 1775 [IRE [Efiad || 0.06 FR))| 0.06|
[34 [1776 [EER et e || 0.2 &7 )| 0.2]
[35 [1777 [EER Ee i [ 0.22 G| 0.22]
36 1778 [IREl [ || 0.06 EFR))| 0.06|
[37 [1779 =R [refiqm || 0.065 (%) 0.065]
38 11780 [IEE e o | 0.08 EFE)| 0.08|
139 11781 [IEE e g | 0.08 EFE)| 0.08|
[40 [1782 (RS [F&rwm || 0.08 &R 0.08|
[41 [1783 [Fsf [Eef adm || 0.03 @R 0.03|
42 [1784 [Fsfr [aee i qdm ||| 0.02 (%) 0.02]
[43 [1785 (=R [aeadm ||| 0.03 (5w 0.03
[ [1786 (=R [aeadm ||| 0.07 5| 0.07]
45 11787 [l [ | 0.5 (%= )| 0.5|
[46 [1789 (=R [aee adm ||| 0.22 %) 0.22]
[47 [1790 (=R [ae qdm ||| 0.24 (%) 0.24]
[48 [1863 (=R [F=wm || 0.014 GF) 0.014]
49 [1870 =& [F=wm || 0.26 EFw) 0.26|
[50 [1871 =R [F=wm || 045 @Fw) 0.15|
51 [1872 =R [Feom || 032 GF)| 0.32)
52 |[1873 [l et | 011 EFE)| 0.11]
[53 [1874 =R [F=wm || 0.005 @R 0.003]
154 11875 [IRE [rEfad || 0.36 @) 0.36|
[55 [1882 s [refiatm | 0.017 5w 0.017]
56 [1885 s [Fefiadm || 0.033 @%aw))| 0.033)
[57 [1886 [Rsft =i || 0.185 &= 0.185]
l58 [1887 |[Fsft F=h R || 0.01 G| 0.01]
[59 [1888 s [refiatm || 0.045 (5w 0.045)|
60 11889 |IREl et | 046 EF)| 0.46|
61 [1890 =R RS [ 0.018 G 0.018]
62 [1891 =R [ [ 0.075 GF) 0.075]
63 11892 [l Pl | 0.03 EF)| 0.03]
l64 [1897 (= et || 0415 )| 0.15]
l65 [1898 (= et || 0414 )| 0.14
66 [1907 sy |[rrear [ 001 GFx) 0.01]
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[67 [1909 =R o || 0.01 G| 0.01]
68 11973 |IRE Pl | 0.24 @F)| 0.24)
169 11974 |IRE Pl | 0.16 ()| 0.16|
[70 [1975 IEEx [Fét=ad || 0.205 )| 0.203]
71 11976 [IREl PreEtsd || 0.05 EFe)| 0.05|
[72 [1977 ey |[rrear [ 0.09 =) 0.09]
73 11980 [l Frta | 0.02 EFE)| 0.02|
74 1981 [IRE Frer=ed || 047 @FR))| 0.17|
[75 [7383/1771 [Fsh [Eef i [ 0.06 G| 0.06|
[76 [7420/1675 [Fsh [=afdm || 0.29 &R 0.29]
77 |[7681/1882 (E=d [Feiam || 0513 G )| 0.513]
fetiar =7 7T @TeTaTE |
[78 [1044 (e Frmme ||| 3.88 () 3.88
[¥Ter =7 AT e |
79 716 ey | I 0.09 (z7F=7 )| 0.09|
[80 [717 (s e [ 001 GFx) 0.01]
81 [729 (e e ||| 057 @) 0.57|
| Totall| 13.4445|
[FT. &. 12037/78/2015/PS-4/RJ/3A]

g sTHTET, aas

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 9th May, 2025

S.0. 2110(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of National
Highway -162E (From Charbhuja Connecting Kumbalgarh, Haldighati, Nathdwara, Mavli and terminating at Bhatever
on NH-27) in the stretch of land from Km. 128.800 to Km. 142.028 in the District of Udaipur in the State of
Rajasthan, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Sub Divisional Magistrate
Vallabhnagar in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an
opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and
after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or
disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.
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The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling National Highway -162E (From
Charbhuja Connecting Kumbalgarh, Haldighati, Nathdwara, Mavli and terminating at Bhatever on NH-27) in the
stretch of land from Km. 128.800 to Km. 142.028 in the District of Udaipur in the State of Rajasthan

Istate: RAJASTHAN ||District: UDAIPUR |
SI. No. |[|Survey/Plot Number|| Type of Land ||Nature of Land Area Area
(in Local Unit) (in Hectares)

L 2 | 2 [T 5 [ 6 |
|Ta|uk: Vallabhnagar |
|Vi||age: Gumanpura |
l1 |l324 ||Private ||Barani-1 | 0.01 (Hectare )| 0.01|
2 |l326 ||Private ||Barani-1 | 0.015 (Hectare )| 0.015)
|3 ||327 ||Private ||Aa.cha.kunwa || 0.04 (Hectare )|| 0.04|
la |l328 ||Private ||Barani-1 | 0.156 (Hectare )| 0.156|
I5 |l371 ||Private ||Chahi-2 | 0.01 (Hectare )| 0.01|
B 1372 ||Private l|Chahi-2 | 0.028 (Hectare )| 0.028)
17 |l374 ||Private l|Chahi-2 | 0.013 (Hectare)|| 0.013)|
[Village: Vallabh Nagar |
|8 ||1656 ||Private ||Chahi—4 || 0.18 (Hectare )|| 0.18|
lo |l1657 ||Private ||Chahi- I 0.1 (Hectare )| 0.1|
|10 1658 ||Private ||Aa.chakunwa || 0.03 (Hectare )|| 0.03|
|11 |l1659 ||Private || Rasta | 0.07 (Hectare )| 0.07|
|12 |l1660 ||Private ||Chahi- | 0.15 (Hectare )| 0.15|
|13 |l1661 ||Private ||Chahi- | 0.08 (Hectare )|| 0.08|
|14 |l1662 ||Private ||Chahi-4 | 0.19 (Hectare )|| 0.19|
|15 |l1663 ||Private ||Nahari-2 | 0.02 (Hectare )| 0.02|
|16 ||1667 ||Government ||Rasta || 0.02 (Hectare )|| 0.02|
|17 ||1669 ||Private ||Barani—3 || 0.01 (Hectare )|| 0.01|
|18 ||1670 ||Private ||Barani—3 || 0.03 (Hectare )|| 0.03|
|19 ”1674 ||Private ||Barani—3 || 0.235 (Hectare )|| 0.235|
|20 ||1675 ||Private ||Padat—2 || 0.22 (Hectare )|| 0.22|
21 11735 ||Private ||Padat-2 | 0.26 (Hectare )|| 0.26|
|22 11737 ||Private ||Rasta | 0.0325 (Hectare )| 0.0325]
|23 11738 ||Private |INahari-3 | 0.075 (Hectare )| 0.075|
|24 11740 ||Private ||Barani-2 | 0.03 (Hectare )|| 0.03|
|25 ||1750 ||Government ||Rasta || 0.03 (Hectare )|| 0.03|
|26 ||1757 ||Government ||Rasta || 0.09 (Hectare )|| 0.09|
|27 11760 ||Private |INahari-3 | 0.095 (Hectare )| 0.095)
|28 ||1761 ||Private ||Nahari—3 || 0.19 (Hectare )|| 0.19|

|29 ||1762 ||Private ||Nahari—3 || 0.18 (Hectare )|| 0.18|
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30 11763 ||Private (INahari-3 | 0.03 (Hectare )| 0.03|
31 11773 ||Private (INahari-3 | 0.07 (Hectare )| 0.07|
32 11774 ||Private (INahari-3 | 0.05 (Hectare )| 0.05|
33 11775 ||Private (INahari-3 | 0.06 (Hectare )| 0.06|
34 11776 ||Private |\Barani-2 I 0.2 (Hectare )|| 0.2]
EB 1777 ||Private |lBARANI-2 || 0.22 (Hectare )|| 0.22|
|36 1778 ||Private |Nahari-4 | 0.06 (Hectare )|| 0.06|
|37 11779 ||Private |INahari-3 | 0.065 (Hectare )| 0.065]
R ll1780 ||Private |INahari-3 | 0.08 (Hectare )| 0.08|
|39 ll1781 ||Private |INahari-3 | 0.08 (Hectare )| 0.08|
l40 [l1782 |Private ||Chahi-1 | 0.08 (Hectare )| 0.08|
|41 ||1783 ||Private ||Barani—3 || 0.03 (Hectare )|| 0.03|
|42 ”1784 ||Private ||Barani-3 || 0.02 (Hectare )|| 0.02|
|43 ||1785 ||Private ||Barani—3 || 0.03 (Hectare )|| 0.03|
|44 ||1786 ||Private ||Barani—3 || 0.07 (Hectare )|| 0.07|
|45 ||1787 ||Private ||Nahari—3 || 0.5 (Hectare )|| O.5|
l46 11789 ||Private ||Barani-3 I 0.22 (Hectare )|| 0.22|
la7 11790 ||Private ||Barani-3 | 0.24 (Hectare )|| 0.24|
ls |l1863 ||Private ||Beed-1 | 0.014 (Hectare )| 0.014]
la9 |l1870 ||Private ||Beed-1 | 0.26 (Hectare )|| 0.26|
l50 |l1871 ||Private ||Beed-1 | 0.15 (Hectare )| 0.15|
l51 |l1872 ||Private ||Beed-1 | 0.32 (Hectare )| 0.32|
|52 ”1873 ||Private ||Nahari-3 || 0.11 (Hectare )” O.11|
|53 ”1874 ||Private ||Beed—1 || 0.005 (Hectare )|| 0.005|
|54 ||1875 ||Private ||Nahari—3 || 0.36 (Hectare )|| O.36|
|55 ||1882 ||Private ||Nahari—3 || 0.017 (Hectare )|| 0.017|
|56 ||1885 ||Private ||Nahari—3 || 0.033 (Hectare )|| 0.033|
|57 ||1886 ||Private ||Nahari—2 || 0.185 (Hectare )|| O.185|
l58 1887 ||Private |Nahari-2 I 0.01 (Hectare )|| 0.01|
l59 |l1888 ||Private |INahari-3 | 0.045 (Hectare )| 0.045)
l60 |l1889 ||Private |INahari-3 | 0.46 (Hectare )|| 0.46|
l61 ll1890 ||Private (INahar | 0.018 (Hectare)|| 0.018
l62 |l1801 ||Private (INahar | 0.075 (Hectare )| 0.075|
l63 |l1892 ||Private ||chahi-4 | 0.03 (Hectare )| 0.03|
l64 |l1897 ||Private |INahari-2 | 0.15 (Hectare )|| 0.15|
|65 ||1898 ||Private ||Nahari-2 || 0.14 (Hectare )|| 0.14|
|66 ||1907 ||Private ||Rasta || 0.01 (Hectare )|| 0.01|
|67 ||1909 ||Private ||Barani—1 || 0.01 (Hectare )|| 0.01|
|68 ||1973 ||Private ||Chahi—4 || 0.24 (Hectare )|| 0.24|
|69 ||1974 ||Private ||Chahi—4 || 0.16 (Hectare )|| 0.16|
70 1975 ||Private l|Chahi- | 0.205 (Hectare )| 0.205]
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71 ll1976 ||Private l|Chahi- | 0.05 (Hectare )| 0.05|
|72 ||1977 ||Government “Rasta || 0.09 (Hectare )|| 0.09|
73 ll1980 ||Private ||Chahi-4 | 0.02 (Hectare )| 0.02|
|74 |l1981 ||Private ||Chahi-4 | 0.17 (Hectare )| 0.17|
|75 |[7383/1771 ||Private |\Barani-2 I 0.06 (Hectare )|| 0.06|
|76 74201675 ||Private |lpadat-2 | 0.29 (Hectare )| 0.29)|
|77 |l7681/1882 ||Private |Inahari-3 | 0513 (Hectare)|| 0.513)|
|Vi||age: Khalatod |
|78 ||1044 ||Government ||Charagah || 3.88 (Hectare )|| 3.88|
|Vi||age: Badgaon |
|79 ||716 ||Government ||Charagah || 0.09 (Hectare )|| 0.09|
|80 ||717 ||Government ||Rasta || 0.01 (Hectare )|| 0.01|
|81 ||729 ||Government ||Charagah || 0.57 (Hectare )|| 0.57|
| Total 13.4445)

[F. No. 12037/78/2015/PS-4/RJ/3A]
SHAIKH AMINKHAN, Director
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